IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH:
AT HYDERABAD

)

OA No.716/93 Date of decision: 11TH NOV. 1996
BETWEEN ’
P.L. Mareddi, I.F.S. .. Applicant

AND ‘:
1. The Chief Secretary,
Governmenment of Andhra Pradesh.
Secretariat Building,

Hyderabad. |

2. The Secretary to Government,Energy,
Forest, Environment, Science &
Technology Department,

Government of Andhra Pradesh,
Secretariat Building,
Hyderabad.

3. Union Public Service Commission,
Represented by its Secretary,
New Delhi.

«s« Respondents.

Counsel for the Applicant : Mx. C.V. Mohan Reddy

Counsel for the Respondents: Mr. N.R. Devraj
M 94nw%,wwﬁ§ J
CORAM

THE HON'BLE SHRI R. RANGARAJAN: MEMBER (ADMN.)

THE HON'BLE SHRI B.S. JAI PARAMESHWAR: MEMBER(JUDL.)

JUDGEMENT

(OREL, ORDER PER HON'BLE SHRI R. RANGARAJAN: MEMBER (ADMN.)

. This' OA came up’ for hearing on 4,11.96., There
was no representation for the applicant on that date.
Once again it was listed for 5.1i1.96 &hen also none was
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/) OA No0.716/93 Dt.11,11.1996 -

\ . - ;
present for the applicant. On 6.11.96 Mr. Sastry on
behalf of Mr. C.V, Mohan Reddy for the applicant .
requested to list this case today. Though it is listnd
for toééy for hearing there is no representation for
the applicant even today. I also find from the
noting éheet that even on 859,93 this A.0. was posted
for dismissal. This bench took a lenient view and _
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adjogrned<‘and despite repeated adjournments the
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learned counsel for applicant was not present, nor the
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applicant wee—present‘ﬁég‘himself for hearing. In view
W how e e oy
of the abongFhe applicant is not willing to presecute
his case.
This OA is filed praying for direction to
respondents to give notional promotion to him as additional
Chief Conservator of forests.

As the applicant ié not willing to presecute this

‘case this OA 1s dismissed. No costs.

ﬂ)ﬁﬂ/\ﬁd/\—/\_/ ﬁ\/\}/%' .
(B.S. JAI ,RAﬁ’nTSﬁE)’// (R. RANGARAJAN)

-\ ___—MEMBER (J) MEMBER (A)
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Dated 1lth November, 1996 . NEGPaN
Dictated in open court D R 715 (S)
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Copy to:ie
1. The Chief Secretary, Government of A.P.Secretariat Building, Hyd
2. The secretary to Govermnment, Energy, Forest, Environment, Science
& Technology Departnemtn, Govt. of A,p., Secretariat, Hvd.
3. The Secretary, Union Public Service Commission, New Delhi.
4, One copy to Sri. C.v.Mohan Reddy, advocate, CAT,. Hyd.
5. One copy to Sri. N.R.Devaraj, Sr. CGSC, CAT} Hyd.
6. One copy to Sri. I.V.R.K.Murthy, sC for A.P. State, CMAT, Hyd.
7. ©One copy to Library, CAT, Hyd.
8. One spare copy.
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THE CENTRAL ADMINISTRATIVE TRIGUNAL
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THE HON'BLE SHRI R.RANGARAZAN: M(A)
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ADMINTZO AND INTERIM DIRECTIGNS ISSUED
ALLOJED

DISe D OF WITH DIRZCTISNS
ISMIS3ED

DISHISSED -AS WITHORAUN
) , ' LRDARED/REICCTZID
‘ : ORDER A4S TC COSTS.
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